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FLAT. 2422(N).—FeaT TLHT A, LT TASTART AT=TH, 1956 (1956 1 48) (Sr& =8 =+
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F 7T AT AT T2 AT TLH & G2 Tagd
3T TSTHTRT §ATAT T ATAT=AT FeAT F1.37. 1273(E) At 11/03/2026, ST 91T # TSI, STETET,
qT |, @ve 3, IUEE (i) § Swewrierg v S off, gy fagre wea & veAr forer § NH33 & f.#t. 0 & . #1.8.4
T o TP TSTHR o (FHIT (FTETHRA [ AT AT HT a4, AR, AL, THe i =T & o0 39
ATELAAT & IUTHF ATHAT H AT I FT TSI FTA o6 3T ST AT =07 67 o ;

T ITh ATIHAAT FT AL I ATATAR 60 1T 3F 6l STLTT (3) & (el aira 22/03/2026 Fr
fegeaTe arsw”, 22/03/2026 FT “F¥ e ST FeT § TRTT9rd 33T 3T o7 ;

SR T ST T &7 3-T % qad 1AL AT 9T g5 &, e 2 fF=me & & § 8w 90

3T = T Rae fBFar T=m;

ST FeAT TTTEHTT F I ATHAT 0 g7 35 Al ITETT (1) F ATALT H, Feald TR Al ATAT
BRI

3387 Gl1/2026 (1)
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qq: T, el T TR, TAH TR T I A1 ITH g7 ST I¥ 37 Ih ATAIHT 6T 977 397 i
STLTT (1) T & ARRAT FT IR Fd gU, g ST FAT g o6 I Aqg=1 § [AeE i #1 @i
TS % oI st 3T ST =Ry

AT T, gl T TLHIL, Ih ATSTHIH T 91T 35 sl ITATT (2) o ATELT § Tg =TT FIAT g 1o 36
SATERAAT & TSI § THH T, 36 AT § [AFeE o a6t Geev i & 6 g dieas &9 9
Feal T geae § Afgd gr Srust |

EEsl
TR T ¥ qeAT oo & NH33 & .. 0 & f.11.8.4 % oy sreie it e At S<=em afga srorar
=T R faem
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ahjﬁm qaeToT GEIT YA IER || g AT | G &7 e s g
qE (FFITH) =fRet &7 AT
1 2 3 4 5 6

AT HT AT =Eadd
a7 AT TEast (40)
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FHTY [, STeraTett
ToTE g far
frersa gare g ar
fafere game fie =
STETT FHTL AT
forar frera yare
g ool FHTE oaT
oo 39 g

2 2836 fasfy O 0.0748685||fA7T= & THT=
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EEIEAEEAC T LY
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EEGRERIEIET)
RS

3 2837 EEil Edkl 0.1315257|[FHT TTH #TT 1
e g foar o6

SEG)

4 2838 fsf FT 1.7563739|[FFT FE et
SR EIEEECA LTS
FSTAT AT Tt
IBES R IEERECED

NERECIAEESE
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AT af A T
EEIEA LTS

AT T ATH: TIHTAT

AT &7 AT AT (25)

E

0.0202347|[&ter FATZ foar
Y J9Te [

18 4561 IEEINEETS 1.6228248||(F=FTea HTToTF)
GUEED A TR, T
TETE TETE g oar
€0 LT TETE
EERCECIE IR
g foar =20
FHiTdad ToTE 4,
MELECRACEAREII
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17 4450 IGEil

E

e o1 AT =T "= (29)

19 2233 sty (@ [[FO 0.0080939||(zF e ATferF)
EiEED e AT faar
AT JqLT AT
Tt ¥90 AT 4T

T T 0.1248486

[T. §. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3D2]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2422(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 1273(E) Dated:11/03/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH33 in the

stretch of land from Km. 0 to Km. 8.4 in the district of PATNA in the state of BIHAR
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And whereas the substance of the said notification has been published in “Hindustan Times” dated 22/03/2026 ,
“Dainik Jagran” dated 22/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the

same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted

its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in

the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares
that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely

in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH33 in the stretch of
land from Km. 0 to Km. 8.4 in the district of PATNA in the state of BIHAR

State: BIHAR |IDistrict: PATNA
SL. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 L 4 5 | 6 |

|Taluk: Ghoswari |
|Village: Ghoswari (40) |

1 2835 Private Agriculture 0.0252934|[Sanjeev Kumar, Pita
kapildev Singh Anil
Kumar Sharma, Ajay
Kumar Singh
Anshumali Prasad
Singh Pita Sidheshwer
Prasad Singh Wo
Dilip Kumar Singh
Wo Akshay Kumar
Sharma Pita
Sidheshwer Prasad
Singh Pankaj Kumar
Pita Kapil Dev Singh

2 2836 Private Agriculture 0.0748685||Vinod saran Prasad
Singh Pita Ramlakhan
Prasad Singh Kumar
Gourab Saran Wo
Sourabha Saran Pita
sakaet saran

3 2837 Private Agriculture 0.1315257||Kumar Gourabh Saran
Wo Sourabh Saran
Pita sake saran
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2838

Private

Agriculture

1.7563739

Pankaj Kumar Pita
Swargiya Kapildev
Singh Anjali Devi pati
Niranjan Kumar ,
Vivek Raj Pita
Niranjan Kumar ,
Baijnath Prasad Singh
Pita Pradeep Singh ,
lakhan Singh Wo
rajender Singh Wo
Kapildev Singh Pita
narsingh narayan
Singh , Parashant
Ranjan Pita Sudhir
Prasad Singh Prakash
Ranjan Pita Sashi
bhusan Sanjeev
Kumar Wo Pankaj
Kumar Pita Kapildev
Singh , Prasahant
Ranjan Pita Sudhir
Prasad Singh ,
Parakash Ranjan Pita
Sashi bhusan ,
Prashant Ranjan Pita
Sudhir Prasad Singh
Sanjeev Kumar Pita
kapildev Singh Paresh
Kumar Singh Wo
Amresh Kumar Singh
Wo Rakesh kumar
Singh Pita Ramdev
Singh

2839

Private

Agriculture

0.8215301

Prabhadevi, Ajit
Kumar Singh Pita
Sudhir Kumar Singh

2840

Private

Agriculture

0.9105629

Shimjhila devi pati
Shury Shekher Prasad
Singh Sumitra Devi
Pati Sury Shekher
Singh

2841

Private

Agriculture

0.922703

Shimjhila Devi Pati
Surya Shekher Prasad
Singh Sumitra Devi
pati Surya Shekher
Prasad Singh

2843

Private

Agriculture

0.3966006

ramender Prasad
Singh Pita Chandrika
Prasad Singh
Shailender Prasad Pita
Chandrika Prasad
Singh

2844

Private (Bakast
Malik)

Agriculture

0.5665722

(Bakast Malik) Munsi
Singh

10

2845

Private (Bakast
Malik)

Agriculture

0.107244

(Bakast Malik) Uttam
Devi W/o Baliram
Singh
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Private (Bakast
Malik)

Agriculture

0.3966006

(Bakast Malik)
Nirmala Devi W/o
Upender Prasad Singh

12

2856

Private (Bakast
Malik)

Agriculture

0.4249292

(Bakast Malik)
Nirmala devi W/o
Upender Prasad
Singh, Dhananjay
Prasad Singh wo
Mrituanjay Prasad
Singh S/o
Ramasashish Prasad
Singh , Urmila Devi
W/o Manohar Singh,
Sona Devi W/o
Ramnandan Singh

13

2856/2964

Private (Bakast
Malik)

Agriculture

0.1659247

(Bakast Malik)
Kundan Kumar Singh
S/o Ramashray Prasad
Singh wo Balram
Singh Wo Binay
Singh S/o Late
Ugandeo Prasad Singh
wo Sushila Devi W/o
Madan Prasad Singh
Wo Nirmala Devi
W/o Upender Prasad
Singh

14

2857

Private (Bakast
Malik)

Agriculture

0.218535

(Bakast Malik)
Dhananjay Kumar Wo
Mritunjay Kumar S/o
late Ramashish Prasad
Singh, Kundan Kumar
Pita Ramashray
Prasad Singh

15

2858

Private (Bakast
Malik)

Agriculture

0.4289761

(Bakast Malik)
Ravinder Prasad
Singh S/o Rajaram
Singh

16

2859

Private (Bakast
Malik)

Agriculture

0.1254553

(Bakast Malik)
Chhaju Singh W/o
Girdhari Singh,
Dharamshila Devi
‘W/o Nawal Kishor
Prasad Singh, Jitendra
Kumar Wo Sudarshan
Kumar S/o Sohan
Prasad Singh, Ahilya
Devi W/o Bharat
Bhusan Prasad Singh

[Taluk: Mo

kama

[Village: Auta (25)

17

4450

Private

Agriculture

0.0202347

Satish Kumar Pita
parmeshwer Prasad
Singh

18

4561

Private (Bakast
Malik)

Agriculture

1.6228248

(Bakast Malik) Anil
Prasad, Sunil Prasad
Singh, Shailendra

Prasad Prasad Singh
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S/o Late Satrudhan
Prasad Singh,
Suryakant Prasad
Singh, Chadramauli
Prasad Singh S/o Late
Kapil Deo Prasad
Singh, Ramanandan
Singh, Rajnandan
Singh S/o Shivnandan

Singh
Village: Chinta Manchak (29) |
19 2233 Private (Bakast ||Agriculture 0.0080939||(Bakast Malik) Sunil
Malik) Kumar S/o

Ramnandan Prasad
Singh, Mosmat Tetri
Devi W/o Late Bhanu
Pandit

Total|| 9.1248486|| |

[F. No. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3D2]
SHAIKH AMINKHAN, Director
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